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OnLine All 8284
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K.V. Aromatics (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC
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OnLine All 8246
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Manoj Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 4475

Mansi Tyagi v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 4468

Mayank Mineral v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine
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Vivek Kumar Gupta v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8449

Bombay High Court [35]
Ajit Singh Wala v. Tilak Khetshi Shah, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 2819

Ajit Uday Salaskar v. VPK Urban Coop. Credit Society Ltd., (Ashish S. Chavan, J.), 2026 SCC
OnLine Bom 2825

Anirudh Krishnakumar Agarwal v. Ashvem SPA & Resorts (P) Ltd., (Dr Neela Gokhale, J.), 2026
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CIT v. Impact Foundation (India), (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 2829
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Dnyaneshwar Govindrao Wardekar v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S.
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